1/167745/2022

HP State Pollution Control Board,
Below BCS, Phase-III, New Shimla

No. PCB-0OA No. 264/2022- 15898 Dated: 23.11.2022
To

The Registrar General
Hon’ble National Green Tribunal
Faridkot House, Copernicus Marg, New Delhi-110001

Subject: Compliance to Hon’ble NGT’s order dated
11.10.2022, passed in O.A. No. 264/2022 titled as Vir
Singh Rana & Ors. Vs. Ministry of Environment, Forest &
Climate Change & Ors. (ATR of Joint Committee).

Sir,

Please refer to the afore-cited subject matter related to a
complaint apprehending cutting of approx. 150 trees on the land comprised
in Khata no. 121, Khatauni no. 133, Khasra no. 210 situated at Mohal
Rakrial, Mauza Jhaniara, Tehsil and District Hamirpur H.P. for the purpose
of construction of Flats for the Staff of HPSSC wherein, vide order dated
11.10.2022, following directions were passed:-

“ . 6. In the facts and circumstances of the case, we consider it
appropriate to verify the factual position through a committee. Accordingly,
we constitute a Joint Committee comprising of representative of (1) Principal
Secretary, Jal Shakti Vibhag, Government of Himachal Pradesh, (2) Principal
Chief Conservator of Forests (HoFF), Government of Himachal Pradesh, (3)
State PCB and (4) Deputy Commissioner, Hamirpur and direct the same to
meet within two weeks, undertake visits to the site, associate the applicant
and representative of the concerned project proponent, verify the factual
position with respect to the above mentioned aspects and submit its report
within one month by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Supported PDF and not in the form of Image PDF. The
State PCB will be the nodal agency for coordination and compliance.

8. List for further consideration on 30.11.2022.....".

In compliance to afore-cited order dated 11.10.2022, the Joint
Committee constituted by the Hon’ble NGT has submitted a Report. The
‘joint inspection report’ of the Committee is annexed as Annexure R-1,
which may kindly be placed on record please.
(Encl: as above)

Yours faithfully,

b

Apoorv Devgan, IAS
Member Secretary
HPSPCB, Shimla



ANNEXURE R-1

Report of the Joint Inspection Committee

Subjeet: - Joint Inspection Report in Compliance to the order dated
[1.10.2022° passed by Hon’ble National Green Tribunal (in
Oviginal Application No. 264 of 2022 titled as Vir Singh Rana V/s
Ministry of Environment, Forest and Climate Change & Ors).

A. Introduction

The Hon’ble National Green Tribunal, Principal Bench vide order dated
11.10.2022 had constituted a Joint Committee comprising representatives of
Principal Secretary, Jal Shakti Vibhag, Government of Himachal Pradesh,

Principal Chief Conservator of Forests (HoFF) GoHP, State PCB and Deputy

Commissioner, Hamirpur in the matter.
The relevant extract of said the order is reproduced hereunder: -

“eeorns6. In the facts and circumstances of the case, we consider it
appropriate to verify the factual position through a committee. Accordingly, we
constitute a Joint Committee comprising of representative of (1) Principal
Secretary, Jal Shakti Vibhag, Government of Himachal Pradesh, (2) Principal
Chief Conservator of Forests (HoFF), Government of Himachal Pradesh, (3) State
PCB and (4) Deputy Commissioner, Hamirpur and direct the same to meet within
rwo weeks, undertake visits to the site, associate the applicant and representative
of the concerned project proponent, verify the factual position with respect 1o the

above mentioned aspects and submit its report within one month by e-mail at

Harnito rmﬂfgiﬁz -nE?@?5§ in preferably in the form of searchable PDF/OCR Supported
a N o
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~ PDF q /
/ and not in the form of Image PDF. The State PCB will be the nodal agen
cy

Jfor coordination and compliance.”

B.

Mecceting and spot visit of the Joint Committee on dated 05.11.2022

In compliance to the aforementioned orders dated 11.10.2022, the Joint Inspecti
e 6 10. , ion
of the site comprising of Khata No. 121, Khatauni No. 133, Khasra No. 210 in

Village Rakarial, Mauza Jhaniara, Tehsil &Distt. Hamirpur (HP) was carried out

on 05.11.2022 by the representatives of Jal Shakti Vibhag of GoHP , Forest
Depar ,
partment of GoHP, HPSPCB & Deputy Commissioner Hamirpur along with the

stakeholders/officials and the following were present: -

1.

2

7.

During the site Visit, i
121, Khatauni No. 133,
. hrg.jl‘y&\:DisttsiHarnilpur (HP
: "“rll(ghpé}?erred to Personnel Depart

Commission (HPSSC) Hamirpur alon

Additional Deputy Commissioner Hamirpur.

. The Secretary, HP Staff Public Service Commission Hamirpur (Project

Proponent).

. The Divisional Forest Officer Hamirpur as representative of Principal Chief

Conservator of Forests (HoFF) GoHP.

The Superintending Engineer, Jal Shakti Circle Hamirpur as representative
of Principal Secretary, Jal Shakti Vibhag, GoHP.

The Regional Officer, HPSPCB Una (Nodal Agency)

The Senior Hydrogeologist, Ground Water Organization, Jal Shakti Vibhag

Una.
Sh. Vir Singh Rana, Petitioner.

t was found that the land in question comprised in Khata No.
Khasra No. 210/1 in Village Rakarial, Mauza Jhaniara,
) is a Govt. Land under allotable pool and has been
ment (GoHP) through HP Staff Selection
g with Khasra No. 150 for the construction of



-

stafl residential colony. During the site inspection, no site development or
construction work was found in progress at Khasra No. 210, however, an unpaved
ramp was found developed for vehicular aceess to the said plot from the adjacent
link road. In particular, the Joint Committce obscrved that no felling of the trees
have been done/executed on the land in question for which the permission has been
granted by the Forest Department. More than one hundred trees of different species

were found standing/uncut at the site in question.

The Joint Committee has found that there is no water body existing within and
adjoining the land comprising of Khata No. 121, Khatauni No. 133, Khasra No.
210/1 in Village Rakarial, Mauza Jhaniara, Tehsil & Distt. Hamirpur (HP) so, it is

concluded that the allegations made by the petitioner in this regard are false.

The representative of the HP Staff Selection Commission Hamirpur apprised the
Joint Committee that the Govt. Land comprising of Khata No. 121, Khatauni No.
133, Khasra No. 150 &210/1 in Village Rakarial, Mauza Jhaniara, Tehsil & Distt.
Hamirpur (HP) was transferred to HPSSC Hamirpur under ‘allotable pool’ for the
construction of ‘staff residential colony’ by the District Collector, Hamirpur vide
letter no. 6914-18 dated 18/12/2020. Copy of letter is enclosed as Annexure-I. The
transfer of land was done only after prior issuance of NOC’s by Forest
Department, HPPWD, Jal Shakti Vibhag, HPSEBL, NHAI and concerned Gram

Panchayat. Copies of the said NOC’s are enclosed as Annexure-II.

The Divisional Forest Officer, Hamirpur apprised the Joint Committee that the

land in questlon compusmg of Khasra No. 150 & 210/1 is a Non Forest, Govt.
mission

AW&F under allotable pool and the Forest Department has accorded permission to
rpu
the HPSSC for the felling of 139 trees (14 Trees on Khasra No. 150 and 125

number of Trees on Khasra No. 210/1) which are required to be fallen for the



development Purpose, The Permission (o lelling of (ree has been issueq in
ate, for the g
able pool, Copy of p

accordance (g the Foregy Laws of (le St

anding trees on the non forest
ermission s cenclosed

Govt. land under allot

as Annexure-J|].
The Superinlcnding Engineer, ISV 1

Ground Water Organization JSV, Una

amirpur Circle and Senjor Hydrogelogist,
apprised that there jg Nno water body exists
on the | ' i

tion of depletion of water does not arise at
all.

Further, the Joint Committee asked the Petitioner to put his views before the Joint

and for Suggestions, if any, The Petitioner, Sh, vir g
Rana, apprised the committee that the sole

sustainable development at the site, so that

Committee in the matter

ingh
purpose of his petition was to ensure a

be a minimum felling of trees

cOmpensatory obligations by the Forest departm
HPSSC against each fallen tree.

The Joint Committee inquired the DFO, Hamirpur aboyt scope of compensatory
provisions under Forest Laws in the matter. In fesponse, the DFO Hamirpur

apprised that the condition to plant ten (10) trees against each tree required to be
fell shall be imposed on the HPSSC Hamirpur,

onclusion-cwmsRecommendations of the Joint Committee:
al Deputy Lmme=>¥

r BFd; the deliberations and ex

amining the matter on the observations made during
the site inspection, the Joint Committee on the spot asked the HP State Staff

Selection Commission, Hamirpur through its project executing agency i.e.

HPPWD to re-design the building plan of the proposed residential colony in a




manner that the number of trees required to be fallen, shall be minimum. In
addition to this, the HP Staff Sclection Commission Hamirpur shall plant 10 times

of the trees against cach tree identified for felling, at any other suitable land in

coordination with Forest Department. The petitioner (Sh. Vir Singh Rana) has also
agreed with the decisions of the Joint Committee. The representative of HP State
Staff Selection Commission apprised that all necessary steps shall be taken for the
compliance of the decision made by the Joint Committee, to ensure

conservation/rejuvenation/protection of the surrounding ecology.
Action Taken Report:

The HP State Staff Selection Commission, Hamirpur has informed the Joint
Committee that the Executive Engineer, HP PWD Division, Hamirpur has
informed that out of 125 trees of different species standing in Khasra No. 210/1,
only 80 numbers of trees in Village Rakhrial, Mauza Jhanirara, Distt. Hamirpur
(HP) has been identified for felling for the purpose of construction/site
development of the area. The State Commission has also undertaken and assuredto
plant 10 times trees against 80 trees identified for felling with co-ordination of the

Forest Department of HP. Copy of letter is enclosed as Annexure- I'V.

With Humble Submission

3 %@/ L W
D DFK SE, JSWCiytle Regional Officer

Additional beguny hur (R}, Hamirpur Hamitfur HPSPCB Una

Hamirpur (H.P.)
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his office letter No. S.DJIL/OK-TL(HIPPSC) /2020-2182  dated 17-12-2020 has sent a

"1/‘ proposal tor transfer of Govt. land comprised in Khata No.121 Min Khatauni No. 133 Min

Khasra No. 150,210/1 measuring 0-73-18 Hect. out of reserve pool situated in Village
Rakkarial Mauza Jhaniara Tehsil & District Hamirpur (11P) as per Jamabandi for the year
2015-16 in favour of Personnel Departinent Govt, of HP. for Staff residential Colony

The Sub Divisional Officer ( € ) has senl a Proposal for change of pool of
preposed land comprising Khasra No, 150,210/1 kita 2 area measuring 0-73-48 Hect. from
reserve pool to allotable pool. The public of the area and the Gram Panchayat concerned,
the Department of HIP.PWD, I&P1l, Forest,National Highways Authority of India and HPSEB.
have gwen their consent for transferring the aforementioned land to the Personnel
Department Govt.of P .

Therefore, in exercise of the powers vested in me vide Govt. of HP Department
of Revenue Notification issued vide No. Rev.D.{().8-14/2015 dated 09,02.2016. and letter
No Rev. BA. (3) -2 / 2011, dated 28102011 I, Debasweta Banik , 1AS, Deputy
Commissioner, District Hamirpur, P, change the  Govtland  comprising Khasra No.
150,210/1 kita 2 arca measuring 0-73-48 llect from reserve pool (o allotable pool and
further transfer the Govt. land comprising in Khata No. 121 Min  Khatauni No.133 Min
Khasra No. 150,210/1 measuring 0-73-48 Hect. situated in Village Rakkarial Mauza
Jhaniara Tehsil & District Hamirpur (HP) as per Jamabandi for the year 2015-16 in favour
of Personnel Department Govtol HEP. Through HPSSC. Hamirpur for Stafl residential
Colony. in the column of possession, in public interest as per Tatima Shazra enclosed
subject to the following cnnditim;s :

1. That the land transferred to the aloresaid Department will be used  with in

two years for the purpose for which itis being transferved, Luling which it
L will be reverted hack toState.Govb.. .. oL L



wn

Place: Hamirpur
Dated: 19122020

2

[ the land transferred is found more than the actual requirement, the surplus land
will be reverted back 1o State Govt

The user Department will be entirely responsible for keeping this Jand free from
encroachment.

The user Department will have 1o depute its representative to consult the
authorities of Revenue Department to take possession of the land transferred and
getting it mutated in the name of the Departiment

The user Department will not confer any right to cut trees it any from the land
transferred without the permission of (he Department concerned.

In case the conditions imposed above are violated the transferred land  will be
reverted back to the Govi without any further notice.  The file after due

completion be consigned 1o the GRR. ) )

District Collector.

District Hamirpur (HP).

Endst. No. SK/OK(LRYTL/ HMR- 6 &/ - ¢
Dated.- /g//L/iol@

Copy forwarded for information and necessary action (o .-

I. The Pr

)

Secretary-cum I*.C (Revenue) Govt of HP Shimla-2

The Divisional Commissioner Mandi Division, Mandi. [P

3. The Sub- Divisional Officer (C) Hamirpur  District Hamirpur

4. The Tehsildar Hamirpur along with the copies of Tatima Shazra for

implementation in the Revenue record.

S. The  Seceretary HP. Statt Selection Commission Hamirpur .

for

District Hamirpur H P,
information please

District Collector.

Distnict Hamirpur (HP)
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HAMI;II;:)%E OF DEPUTY CONSERVATOR OF F ORESTS,
Bl FR FOREST DIVISION, HAMIRPUR, HP, 17700]
ax 01972-224922, ¢-mail - dfolmmirpumngqmll com

NP S— No\RK\ Fo/Y N

, - dated L8104

5.
:f-.
3

The Deputy Secretary, | e, [0 e
_ HP Staff Selection Commlsskm H: /mldztﬂ}f
e Tehsil, & District Hamirpur [P, /i 5

b S - .Subject: - Regarding issuance of NOC.
o)
N y Reference your office letter no. HP SSC-C (6)-

/2013-3546 dated 24.07.2020 on the subject cited above.

2 P . 2

of the committee and being non forest land comprising Khasra No’s

In this connection, on the recommendation/report

210/1 area measuting 01.87.20, in Tikka Rakrial Mauza Jhaniara, Tchsil

%/' & District Hamirpur HP. NOC of this department is hereby granted
3 R subject to the condition thegt r?:u of various spicces (list enclosed)
QQ\P\WQ standing on the proposed land will not be felled without secking prior

permission from the Forest Depot through online tree felling web

portal. i.e. «owww.fotfp.hp.gov.in”.

Fncl: As above.
Yours faithtully,

‘?S*L
Deputy C Jonservaor of Forests,
| famirpur Forest Division
F lamurpur, HIP
fondst. No.___ ~_/ Dated Hamirpur, the /
Copy 18 forwarded 1o
1. REO Hamirpur w. . L his office Memo. No.637/11. dated 30.09.2020

for informaton : and necessary acton. /

Deputy Conservator of Lorests,
Hamirpur FForest Diviston
Hamirpur, HP
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REPORT
D=L URT OF FOREST DEPARTMENT FOR NON FOREST LAND

Name
of land owner: Government of Himachal Pradesh.

2. Khasra Number: 210

Date of Inspection: 01-09-2020

Wh o :
ether the proposed construction is exclusively on the land of owner.f.‘fﬁﬁ??ﬂ,,’

6.

............................

7. Distance of boundary of this land from Forest land: Approx. 1.00 KM

8. Has the owner or this family member committed any forest offence:

9. Slope of land: Steep.

10. Will the construction lead to soil erosion: No.

11. Is there probability of damage to trees during CONStIUCHIONI ..o
12. Will any tree or its branches hinder the construction? If, yes, complete detail be

T

13. Detail of trees standing on the land:-

Usr. Name of | Size Remarks | Sr. \Name of | Size | Remarks
No. |Tree | L — No. |tree | - |
1 |shisham |85cm |} Dry 63 | Chil '87cm | —
2 chil  |102m | 64 | Chil  7sem |
3 |Khar |52em | 165 |Chi Tg7em ||
2 |cni_ . s4m | |66 JChT_ T 1em |
o comi ssem | 67 johl___ e I
6 |chil | 66cm | 68 |chil l67em |
L_”____C_tli_lwl Joaem | 6 |chil _  |115em |
's | chil | gacm _ 70 | chil 115em | ‘e
oo |soem | |7 jon Tasem |
| 10 chil 92em 192 Jenil | 72em .l__ -
1 leni (6dem | I73 Gowil o 120em
12 Chil 90cm 74 | Chil 1 92cm | -
13| chil ' 77cm 75 | Chil 120 cm

s S 76 | Chil_ g7cm | |



L%ha”;mji‘étﬂm
| Japani

] ——

l 3%cm

\ 52cm \
2 S4cm | 91 | Chil 80 cm
‘E:ﬁ g:f‘ \\102c 92 | Chil l95cm
h+ isham _157em | 193 |chil 112 cm
\ié chil | 54 cm ~ 194 lchil 105cm ]
| Chil '67 cm | |95 | chil 123cm |
|34 | chil |82cm | 96 | Chil 112 cm |
135 | chi 157em | 97 | chil 1 95cm l
136 | Chil |57em | 98 | Chil l120 cm | i
137  |cnil |59em | 99 | Chil | 77cm | |
138 |cnhil | 102 cm | | 100 | chil | 90 cm
139 lcnil l95cm | | 101 | chil 1100em |
lao | cnil 1 95cm | | 102 | chil 1 115 cm
la1 | chil |57em | | 103" | chil | 138 cm
42 Chil |52cm | | 104 | chil | 46cm | |
| 43 Chil l92cm | | 105 | chil |118cm | |
4 Chil s2em | | 106 | chil lgoem | 1
45 | Chil I'52.cm | 107 | cnil | 100 cm |
a6 | chil 52 cm | 108 | chil - \93??5““\“_%‘ B
{47 | chil 95cm | | 109 | chil | 75cm | B
48 | chil 110 cm {110 | chil [ 102cm | il
49 Khair 54 cm 1111 | chil 1112em | 1
50 | Khair 47 cm 112 | chil i6dem |
|51 | Chil 1100 cm | 113 lchil ,,.,,,1,.5? em |
féz jChil | 69cm mW-“"__“\l ﬂ‘\Chﬂ . _1.87cm 1_ j
53 |chil _ |57ecm | |15 jchil 69em | |
o e mrem | e low T lsen D]
55 | chil | m7 |chi 92cm | g
chil 118 | Chil i 52em | |
Chil 1119 | chil 122¢m | |
Chil B 120 | Chit | 110em | ‘f
Tenit 121 | chi s0cm | |
Chil 122 | Chil 'gocm | i

ul

%



162 [ Chil 1 80cm fi'éa 7 T gaem |

{ ——— __‘_.,.‘ . — - i ~ acoms e o )
'g 61 Chil 113 em o123 52cm
| ‘ e

i

b

: : l ‘ Il [ 54 cm )
- ﬂﬁﬁ?ﬂ
i Signature nature Signature

Signature

Fgd1/C Block Ofﬂc “H/glqa Patwari Halga Forest
Hearmirpur Forest Block Patwar Circle Kanoongo Kanoongo
By

W éﬁtQ&ﬂcer

FOI’GS e h;amlrpur



OFFICE OF DEPUTY CONSERVATOR OF FORESTS

HAMIRPUR FOREST DIVISION, HAM ¥
’ IRPUR, HP, 17 ¥
\.. Phone & Fax 01972-224922, e-mail - dfohslnl_irpu}*:? gfi;::ll‘.qoi?()l, %
_ TR, 8
L \/NO\RK\ 7o 9F dated_/=77/ O~ X !
............................................. To:- - éO%, Y‘} §
................................................. T 3 b 10 & ’
R 7 he Depury Secreary, % 9 Tofof
y HP Staff Selection Commissioﬁ:.ﬁa’miq ;;,_x‘
Tehsil & District Hamirpur HP. "
e — Regarding issuance of NOC. |

Reference your office letter no. HP S8C-C (6)-
/2013-3546 dated 24.07 2020 on the subject cited above.
nt

2. In this connection, on the recommendation/report b

of the committee and being non forest land comprising Khasta No's K

150 arca measuring 00.36.28, in Tikka Rakrdal Ma
C of this department is hereby granted
: - M . : .
subject to the condition thatytrees of varous spieces (list enclosed)

ed land will not be felled without seeking prior

uzza Jhaniara, Tehsil &

District Hamirpur HP. NO

standing on the propos

-~

permission from the Forest Depot through online tree felling web

portal. Le. «www.fotfp.hp.gov.in”.

Encl: As above.
Yours faithfully,

A "i"‘L—-
Deputy (k)nsc\f’\'mor of Forests,
Hamirpur Forest Division
Hamirpur, HP

/ Dated Hamirpur, the_ ———

[indst. No.

Copy 18 forwarded to
1. RFO Hamirpur w. 1. L. his
for information and necessary action.

office Memo. N0.636/H. dated 30.09.2020

e
Deputy Conservator ot l‘(?t‘t‘..\‘tb‘,
{ lamirput Yorest Division
1 1P
1 lamirpur, Hi
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REPORT OV FOREST DEPARTMENT FOR NON FO

FOREST LAND
i Name of land owner; SR ,H?QLGJ ove' o
2 Khasra Number: by 5 J <o
3 Map No. - PP
4. Date of lnspection: o ’Q‘g_r__‘o_g ~Q20320 . _
> Whether the proposed construction is exclusively on the land of owner T __
0 Whether the boundary of land is delincated by boundary pillars: —_
7 Distance of boundary of this land from Forest land:  ___ APM . o<ty
- & as the owner or this family member committed any forest offence: e/
9. . Slope of land: . __n‘g_?dxaﬂa}b . ee——=a
10 Will the construction lead to soil crosion LT _Q_,M_____.,_._____..__
il Is there probability of damage 10 trees during construction: —
12. Will any trpe or its branches hinder the constructions TE, Yes, complere derail he attachad:

—
————————— ———

13, Detail of trees standing on the land: W (Joeel

W_Li&b_«_ —————— — ~ U
r —— l " Location of trees [To be shown

| St.No. | Species Class | Condition S

L | kalwts 20 . fu&zﬁzmlzm-‘jm&:,..; GO onthemap. o
i TM‘ 9 m: 2 E 8 5, !

o '—*'i,l M,“,‘o!"-—.-;_d ﬂ-‘ - W w X ‘D L SIrA ™ b LV i,

L _qtun;.a._,.;M —— komaQ —TT @ SLM “Pw .
Chul Greenr TTA Darele. » .

Todalz |UNS! Qoee)
Anr b

: : Stgnature, \-QM:“’: W
ngl%;lc_hmﬂ\ Bluck (,M\u‘lkld Patwari Sign.\?ura,

Be: ~% Forest
) Block

Sirnarg,
~_Patwar  Halga Kanungo  LForest Kanoongd
Circle

xanpk Bjfest Otficer,
Sange B
Forest Fa,  ~omirpur
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NG BWHMET B WA Mo s Works Department

C/2020-21/- ¢4¢ 14-15

To Dated:- &+ & 2=2<
Deputy Secretary,
H.P Staff Slection Commission Hamirpur,
Distt. Hamirpur.

Subject:- i

J Regarding transfer of HP Govt. for construction of residential

Accommodation to HP Staff Selection commission Hamirpur.

Reference :-

Your office letter No. HPSSC-C (6)-1/2013-3549 dated 24.07.2020.

In this connection, it is intimated that as per report of the Assistant
Engineer Hamirpur Sub Division HPPWD Hamirpur, there is no objection for transfer of land in the
name of HP Staff Selection commission Hamirpur, situated in Tikka Rakdyal Moza Jhaniyara Tehsil &
Distt. Hamirpur comprising in Khsra N0.210/1 Khotani No. 133 measuring area 0-37-20 hect. subject
with the condition that no construction will be allowed with in 5.00 mtr. from the edge of the road.
It may be ensured by the concerned agency that during the construction there is no vioiation of
road side contro! act and road side Infrastructure Act be done. However the Knhasra No. 150
Khatauni No.133 measuring area 0-37-20 hect. Tikka Rakdyal Moza Jhaniyara as the ares shcwn in the

letter falls under the jurisdiction of Executive Engineer HPPWD Division Touni Devi .Hg requested to take up
the matter with Executive Engineer Touni Devi W

Exccutive Engineer,
. SNes -
Hamirpur Division,

HP ‘/DAﬁmirpuidr}

Copy forwarded to the Assistant Engineer Hamirpur Sub Division
HPPWD Hamirpur for information with reference 1o his letter No.1201 dated 30.07 202€

’

Executive Engineer,
Hamirpur Division,
HP.PWD. Hamirpur.
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B b TSI S AL SHAKTI DEPARTMENT
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b Membory....... D WASNOTT2020:21- BS G G2 D
Secretary. o “
=

Under Secretary....,.....

The Secretary,
Himachal Pradesh Staff,

...........

i!kﬂhﬁ Selection Commission Hamirpur ///’
u‘k,(B;) ‘CCJ District Hamirpur (HP).(/”}
0/ Subject:- Regarding transfer of land for construction of residential

accommodation to H.P. Staff Selection Commission,
Hamirpur.

Please refer to your office Endst No. HP SSC- C (6)-

1/2013- 3550 dated 24/07/2020 on the subject cited above. In :;chﬁon it is
\So

intimated that this department has no objection for Khasra No. 10/1 Tikka

Rakdyal, Mauza Jhaniyara, in Tehsil & Distt. Hamirpur ere is no

infrastructure/pipe line of IPH department in this Khasra Num

thv- ~ng oow

Exe
JSV\Di sio@gmupur

Copy to the Assistant Engineer JSV Sub-Division
Hamirpur for information & necessary action.

Executive Engineer,
JSV Division, Hamirpur
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umber (CIN) yut Bhawan, HPSERL, Sy ey

GST No. U008 GOOs2sE o))

Telephone N

umber () ‘

Webslte . 177-2803600

e address “““.'|“Ml"|&:'i?()l(,75 (OMce), 2658984 (1) ()ﬂ“‘{ﬂ"""
*\ /

Emndl |
cad@@hpsebadn & dire
N 3 pseb.in & clorfn@hpseb.i b -
?(}.&4125618( 12020-21- PRSI - ‘)\5 m.m‘ﬁ
. 24 .‘L! X 2 "v'q'tvrﬂ‘.‘('
) Dated :- \H\R' 2.0
-
VA
:‘h; Deputy Seeretary,
1.P. Staff Sclection C 18881
- . n Commisss
Hamirpur, e
Sub :- R ' ‘
. ¢
Mé;:rdmg '&mnafcr of land for construction of residential
mmodation to H.P. Staff Selection Commission, Hamirpur.
Ref:- tice le :
Your office letter No.l-ll‘SSC-(‘(G)-I/QOI3'3551 dated 24.7.20.
Sir,

With reference to above subject cited matler, it is intimated that as per

report of A.E, ESD No-1, HPSEBL, Hamirpur, the desired site of bearing Khasra No.

28 & 0-37-20 situated at Ti
d observed that at present no any line is crossing over said

150 & 210/1 area 0-36 kka Rakdyal Mouja Jhaniyara, Tehsil

& District Hamirpur (HP) an

land and HPSEBL has no ©
dation to H.P. Staff Sclection Commission, Hamirpur.

bjection if the land transferred for the construction of

residential accommo

This is for your kind information please.

Yours faithfully,

\
Sr. Executive Engineer,
Electrical Diui.??pn.
HPSED, Hamupur.
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.}.}..-.-_Eé(i:ihqa Nagar, Hamirp
k-),." a,-p1g‘t}§_mirpur@g

1201 8/PIU-HMR 913

...................... 04.1
= -

ur-177001, (Hpy =
mail.com & piuhamirpur@nhai.org

eve

irpur;-Distt ‘Hamirpur Lo

Sub: Regarding t
accommodatio%\ t:;a;-:Sfer of land abutting NH-88 for construction of residential
.P. Staff Selection Commission, Hamirpur.

Ref: (i i

e ngs‘!;xfxirc:flﬁie letter no. HP SSC (6) -1-2013-3547 Dated 24.07.2020

) etter no. 11011/1/2017/PIU-HMR/43 14 Dated 03.08.2020
ir,

’ condu \:’\Zh rfeference to subject cited letter at reference (i) above, joint site was
nducted with your representative on 27.10.2020. In this regards it is intimated that
this office has no objection to transfer the Govt land abutting NH-88 (New-70) bearing
Khasra No. 210/1, Rakba 0-37-20 at Tikka Rakdyal, Mauja Jhaniyara, Tehsil Hamirpur,
Distt Hamirpur (Ch. Km 149/000 Near Salasi Bridge) 1o Himachal Pradesh Staff
Selection Commission Hamirpur, Distt Hamirpur, however, for access permission from
National Highway required if any, the applicant shall process a fresh case conforming

to control of National Highways Act .2002/ MORT&H Notifications.

With Regards %
T.A RA
PROJECT DIRECTOR

1 ?1\\}, 12 ‘i‘\‘F

§Qﬁ}nu?5
. 110075

g A T8 AL e el
L _5&6. Sector- ' d "
Head O‘TILC- G
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No. C.13(S)Hamirpur/ Vol.Vf_lﬂ

:f’: fi 7 ’:’
HP Forest Department. 73§ =y ¥ 1"!&.1‘%‘;
) S~ - g =%
Dated Hamirpur, the G‘f)]/ /7/ 3 lg} .‘ @5
| Nl o
Frouw: - CCF Hamirpur To: DFO Hamirpur £ F A
" [-‘,ﬁ- = 1-—'/.} C;.
" ) 'rz—,ﬁr#,‘.,r-"fi
Subiect: Permission for felling of wees- case of Dr. Jitender Kanwar Secretary HP Stafi Selection

Hamirpur H.P.
Niemao:

Please rafer to vour online application dated 03.01 2021 on the subject cited zbove.

fn pursuance of claritication given by Pr. CCF.H.P. vide letter No. Ft. 34 55“7'3 (3) Vol.ili
dated 7-2-2009, HLP. Gowt. letier No. FFE-B-E(3)- 20.2013- Vaol. | dated 31 3.2016 received vide Pr. CCT
H2 shimla endst. No. Fi. 42-1053/2015(Mgt.) CWPIL 872013 Vol. | dated 06. 042016 and in *“"':":’5”’,”5
the powers vested vide H.P. Govt. letter No. FFE- (B) (F)(i3)- 53/2006-1 dated 20- s- 01l. pennissicn icr
felliaz of the following trees sianding on Govt. fand 1 {Nota forest land) in Mohal Rakkarial Tehsil & Dis
Hamirpur HP. which tie required to bz felied for development purpose and 2s per your recommendation o
tha teitine of tree - declaration that the land contains only sporadic growth of tress, is hereby accorded with
the condition that th

]

fetting will be done at the risk. cost and ri’:’.:.).mn..t v of the applicant / Deparunant

<
‘ad i i a ~ - e Aar () T b
applied tor fch:ng The felling / disposal af the wees / preducs <ic are done as per felling order (5) 10 O<

> p . . . 3 I R =~ all
tsuuwd by the concerned DFO s strictly in accordance with Acts / rules / instructions issued ©
titae 10 time ufier x...t'z:i';:g odal formalitias as laid tharan.

TR.ND. | Khasra | Name of ' Classification of trees T J—
i No. | Spp. IV v . (HAUB (1A 1B IC (1D Total
1 T136 - Kainth 0 |t 0 0 f0 {0 0 {0 id0 S
N | Tuni o 12 10 10 i0 0 i0 10 i 2
S Jacma  J0 1@ (o 16 {0 :0 0 :0 1
T i ChiGreen 10 (0 10 i1 !0 i0 0 0 {0 1
_—_: | Simbal g i1 0 10 0 0 g |0 0 1 N
] TlepamiToot |0 1 0 6 {0 ;6 :0 .0 {0 '}
I | Daick 0 2 16 0 i0 10 0 0 ‘0 78
! fﬁmvo 3 j0 16 (0 i 6 i0 10 0 1
! i Koamal 0 i 1 ¢ 0 Q0 0 U ¢ 2
. '_J:amun (0 i 0 G 10 ;0 ‘0 0 0 1
. Siris o ‘1 _i0_o 0 f0 0 0 .0 %
| ot I‘uml I 11 il 1 K ij (} g ] L I L
R L . Shisham 1 12 ¢ 0o !0 0 0 ¢ ' 3 -
. Chil 32 133 (50 (13 i0 {0 ‘0 0 -0 118
o Khar 3 0 000 0 _0 0 10 3
P Cgpanidoot|i (0.0 U0 ‘0 o 0 0 0 i T
fotal {27 735 (s0 .13 100 .0 {0 ‘0 125
G.Total 28 46 51 14 {0 10 i0 16 ;0 139

Tie land from where the trees are required o be

revenue record. not being managed under an

v \WWOr at
covered with trees. shrubs vegetation and undergrowth intermingled e
(A1RR1997 3C "’9 7) and does ot full under H.P. Govt. Noti ‘::‘.‘Cﬁ o’ 19
Tre said land doss not attract the orders provisions of Hon' bE'—: Supreme Court datad 12-12-19%

incent No, 20295,

[he varicus vrders of Hon'ble Hh_A Court passed in CWP No. 13582001 Ram Lal V'S S {

. P 38 - PR FwreaT 1 4VY Pt p{Ra R ., x 3 is
130 and CWPIL 8 of 2013- Court its ovin mation Vs 3t of HP. instruction 2s convaldd vids

LS e ol s e
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0.

No. CWPIL

iis office Eadst, No, € -8 (8) LA 7 Voll 11/ 358-60 dated 18/04/2016 and Endst.

8 20157 1171-72 dated 06703/2016 cle. s nol violated and followed in letter & sprit

‘The land wherein the tree is required 1o be fehied falls in the rural arca, non forest lat 1
contains only sporadic growth ol iiees.

I cuse ()1'1‘1_;\'_immli/cd species the disposal of trees will be done throuzh HPSFDC Lid.

Sporadic prowth lere means in % small cluster of trees scattered along the landscape where in
Sueh cluster dogs not have more than 20-40 tree in g compint wooded block.
Hy put ainy condition ay he may degn 5 Jor

31O concemed while issuing the Felling order n i

preserving £ conserving forest wealth

Chief Congervator of Forests.
ii.-m‘tur-.h' Forest Circly,
Hamirpur, [L1%

Endst No.MC.' 15Y3 -US Dated, Hamirpur the o ?_ J‘”l)&)?—
Copy is forwarded to

th Sectary HP? Staff Sclection Hamirpur, Tehsil & Distact.

Hamirpur (HP) and necessary action. He is allowed for
felling of 139 green rrees of various species in tikka Rakariyal
for development purpose from Kharsra No. 150 & 210/1
Tehsil & District Hamirpur HP, (Non Forest land) on his
risk and cost and responsibility

2. DM, HPSFDC, Hamirpur for information and necessary

action.
3. RFO Hamirpur for information and handing over the trees to

Forest Corporation under intimation to this office.

DCE aTirpur
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No. HPSSC-G (1)92021 — D ©043
HP Staff Selection Commission,
Hamirpur.

From
The Secretary,
HP Staff Selection Commission,
Hamirpur, Distt. Hamirpur (HP)

To

The Deputy Conservator of Forests,
Hamirpur Forest Division,
Distt. Hamirpur (HP)

Dated: Hamirpur the ~ \\ November, 2022

Subject: - Regarding Joint Inspection in compliance to the Hon’ble NGT’s order
dated 11-10-2022, passed in OA No. 264/2022, titled as Vir Singh Rana vs.
Ministry of Environment, Forest and Climate Change & Ors. Pending
therein

Sir

This is in reference to the Regional Officer, H.P. State Pollution Control Board,
Regional Office, Una office letter No. HPSPCB/RO/Una/OA No. 264 of 2022/2022:1819-25
dated 3™ November, 2022 vide which the joint inspection of the site under consideration at
Village Rakarial, Mauza Jhaniara in khata No. 121 Khatoni 133 Kasra No. 210/]1 has been
conducted on 05™ Novermber, 2022 under the Chairmanship of the Additional District
Magistrate, Hamirpur.

In this regard, the matter regarding felling of tree in the construction/site
development comprising in khata No. 121 Khatoni 133 Kasra No. 210/1 was taken up with the
Executive Engineer, HP PWD Division, Hamirpur vide this office letter dated 09-11-2022.
The Executive Engineer, HP PWD Division, Hamirpur has intimated vide letter No.
PWH/HIMR/CB/WA/SSC Qtr. /2022-23-16704-705 dated 10-11-2022 (copy enclosed) that

out of 125 trees only 80 nos of different species of trees has been identified for felling in the

”(ﬁ;

construction /site development area.



wHTTR

Keeping in the view the position explained above, the Commission is ready to
plant 10 times trees against 80 trees identified for felling with coordination of the Forest

Department Himachal Pradesh in the forthcoming planting season.

Yours faithfully,

-

O
(Dr. Jitender Kanwar), HPAS
Secretary
HP Staff Selection Commission,
Hamirpur
Phone No. 01972-222204
Email: sssb-hp@nic.in

Endst No. As above. _. 30 c‘j_\ Dated: \\=\~-Dc D

Copy is forwarded to:

The Regional Officer, H.P. State Pollution Control Board, Regional Office,
Una with reference to letter No. HPSPCB/RO/Una/OA No. 264 of 2022/2022:1819-25 dated
3" November, 2022 along-with the photocopy of letter received from the Executive Engineer,

HP PWD Division, Hamirpur for taking further action please

fm: .
Sedretary

HP Staff Selection Commission,
Hamirpur
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Himachal Pradesh
Public works Department

No. PWH/HMR/CB/WA/SSC Qtr.12022-23- /{76765~ Dated: [o*//-&32™
To

The Secretary. :
HP Statf Selection Commission.
Hamirpur (HP)

Subject: Information regarding number of trees falling in the
constructin/site development area out of total 125trees.

Reference: Your office letter No. HPSSC-G(1)9/2021-20022 dated 09.11.2022.

In reference to your office letter referred above. it is intimated that
site development and C/o Residential Colony for the officers/officials of the Commission
is in progress. It is also intimated that the total 125 Nos. of different species of trees
standing in Khasra No. 210/1 Khatouni No. 133 sitwated in village Rakarial Mouza
Jhaniara Distt. Hamirpur (HP) out of which 80 Nos. of different species of trees identitied

for felling in the construction site.

xegutive Engineer
Hamirpur Division
HPPWD. Hamirpur

Copy to the Assistant Engineer. Hamirpur Sub Division HPPWD
Hamirpur for information and necessary action.

Executive Engineer
Hamirpur Division
HPPWD. Hamirpur



